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Monitoring of-  Export    . Commttmsnts 

3S55. SHRI PRAMOD MAHAJAN : Will 
the Minister of COMMERCE be pleased to 
stats : 

(a) whether Government monitor the 
exports by companies which make export 
commitments  to  obtain   licences; 

(b) if so, how many have sought for 
extension of time and how many have 
stated other reasons for not adhering to 
their  commitments; 

(c) how many requests from other 
(adminstrative Ministries have been 
entertained for giving waivers to companies 
with export commitments; and 

(d) what is the estimated loss of foreign 
exchange on account of non-fulfilment of 
export commitments by the companies so far 
during the current financial year ? 

THE MINISTER OF COMMERCE (SHRI 
DINESH SINGH)  : (a)  Yes, Sir. 

(b) and (c) The period for which the 
information is required has not been in-
dicated. As such it is not possible to furnish   
the   information. 

(d) The progress of fulfilment of export 
obligation for the current financial year would 
be reviewed in the next financial' year and 
hence it is not possible to furnish the 
information at this stage. 

Reservation of Promotion quota for .the 
Scheduled Castes and Scheduled Tribes in 
R.B.I. 

3857. SHRI T. R. BALU : Will the 
Minister of FINANCE be pleased to state : 

(a) whether Government are aware that the 
Reserve Bank has decided not to 

 


